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24. Ar·unachal Pradesh 

25. Chandigharh 

26. Delhi 

27. Goa 

28. Lakshadweep 

29. Mizoram 

30. Pondicherry 

31. Dadra & Nagar Haveli 

TOT AL : (States/U. Ts.) 

II. Central Sector outlay 
including outlay for 
Centrally Sponsort.d Scheme. 

GRANT TOTAL : 

[ Translation J 

Export of betel 

399L. SHRI VJJOY KUMAR 
YADAV : Will the Minister of 
AGRICULTURE b pleased to state : 

(a) whether betel is produced in 
various parts of the country; 

(b) whether export of betel will help in 
improving the condition of betel growers; 

(c) if so, weether Government propose 
to export betel; ftnd 

(d) if so, the details thereof? 

THE MINISTER OF ST ATE IN THE 
DEPARTMENT OF AGRICULTURE 
.AND COOPERATION (SHRl YOGEN-
DRA MAKW ANA) : (a) Both betel 
leaves and betel nuts are produced in 
various parts of the country. 

(b) Yes, Sir. 

(c) and (d) Both betel leaves and betel 
nuts arc being exported in smalJ 
quantities. 
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[ Eng/i.,h} 

Films screened on Doordarshan Kendra, 
Srinagar during 1985 

3992. PROF. SAIFUDDIN SOZ : 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state: 

(a) the films that were screened during 
the year 1985 on Doordarshan Kendra, 
Srinagar, Kashmir (National Programme); 

(b) the amount of money paid to the 
respective producers; and 

(c) whether payments made were on 
the higher side or just adequate ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. 
GADGIL) : (a) to (c) The information 
is being collected and will be laid on ·the 
Table of the Sabha. 

Cases Under Urban Land (Ceillna and 
Regulation) Act, 1976 

3993. SHRI BRAJAMOHAN 
M OHANTY.: Will the Ministc;i- of 




